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* These estimates are from  a paper by Shri B.3. Minnas, Shri L.R. Jain and Shri  S.D. 
Tendulkar, 

Scheme for Rehabilitation of bonded 

Labour 

6358. SHRI   SUSHILKUMAR   SAMB-

HAJIRAO SHINDE: SMT.   

MEENA  VERMA- 

SHRI RAJNI RANJAN SAHU: 

Will the Minister of PLANNING AND 

PROGRAMME IMPLEMENTATION   be 

pleased to state: 

(a) whether a Rs. 10 crore Centrally 
sponsored scheme for the rehabilitation 
of bonded labour has been drawn out for 
implementaion under the Eighth Five 
Year Plan; 

(b) if so, the salient features of the 

scheme; and 

(c) the progress made so far in the 

implementation thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PLANNING AND PRO-
GRAMME IMPLEMENTATION (SHRI 
GIRIDHAR GOMANGO); (a) to (c) An 
amount of Rs. 4 crores (revised) has been 
earmarked for the Centrally sponsored schme 
for the Rehabilitation of Bonded Labour 
under the Eighth Five Year Plan. 

In order to suplement the efforts of the 
State Governments. Central Financial 
assistance on matching grant (50:50) basis 
upto a ceiling limit of Rs. 6250 per head is 
provided for the rehabilitation of identified 
and released bonded labourers. The pattern of 
assistance is land-based, non-land based or 
skill/craft based depending upon the 
aptitude|kill and preference of the beneficiary. 

An amount of Rs. 337.54 lakhs has been 
released to State Governments as Central 
share of assistance under the Centrally 
sponsored scheme during 1.992-93 and 1993-
94. 
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